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[FT. . G197/Nashik Kumbh 2027/Lakhalgaon V1g/20E/Corrigendum]
AT THT AT, T TATEAE ATIwrET (FHafo)

MINISTRY OF RAILWAYS
(Central Railway)

CORRIGENDUM
Mumbai, the 7th April, 2026

Under clause 20E of the Railway (Amendment) Act 2008

(IN REGARD TO E-GAZETTE NOTIFICATION NO. 5921 DATED 31 DECEMBER 2025, THE PARA

MENTIONED BELOW SHOULD BE TREATED AS CORRECTED DETAILS

NOTIFICATION)

S.0. 1843(E).—Whereas, by the notification of the Government of India in the Ministry of Railways
(Railway Board), number, S.O 4254 (E) dated 22" September 2025 published in Gazette of India,
Extraordinary, Part II, section 3 Sub-section (ii), (hereinafter referred to as the said notification ) and issued
under sub-section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act,
2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government declares its intention to
acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, “Odha station - Provision of
stabling lines for handling Kumbh Mela traffic in 2027” District Nashik in the State of Maharashtra.

And whereas, the substance of the said notification was published in for SLAO/Assistant
Collector/SDO Nashik daily newspapers namely “Dainik Aapla Mahanagar (English)” & “Dainik
Saimat (Marathi)” Dated 01-10-2025 & 30-09-2025 under sub section (4) of section 20A of the said Act;

And objections have been received in this village. The objections of the affected account holders on
the said notification have been received within the time limit. Hearing on the said objections received was
conducted by the competent authority Assistant Deputy Collector & Sub-Divisional Officer, Nashik on
19/11/2025. Therefore, stage-wise action has been taken and the demand of the account holders has been
accepted

IN PREVIOUS
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And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted
its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the
lands specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government
hereby declares that on publication of this notification in the official Gazette, the land specified in the
schedule annexed hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project of “Odha station - Provision of stabling lines for handling Kumbh Mela traffic in 2027” for
Lakhalgaon village in the District Nashik in the State of Maharashtra.

S.N.

Land

Acquisition

Proposal
No

Name of Village

Sub Division

Land Owners Name
According to 7/12
Extracts

Survey
No./
Gatt

No.

Land Type

Total
Area
as per
7/12
(Ha.)

Acquisition
Area (Ha.)

Bore Well / Tubewell

Construction/

Structure
Trees

Remark

10/2025

Lakhalgaon

Nashik

Khanderao Govind Sanap,
Manohar Dhondiram
Sanap,

Manik Jagannath Sanap,
Suresh Jagannath Sanap
Mangesh Jagannath
Sanap, Vijay Jagannath
Sanap,

Jijabai Jagannath Sanap
Other rights Leelabai
Dattatray Dargode
Ushabai Sudam Wagh
(7/12 as per 88/ 1A)
Dattu Ramnath Baste,
Shivaji Jagannath Baste,
Gangubai Ramnath Baste,
Rajesh Digambar Gawli,
(7/12 as per 88/1/B)
Jairam Shriram Kandekar
Other Rights Bank of
Maharashtra Branch
Lakhalgaon (7/12 as per
88/2/1) Shivaji Chhagan
Kandekar,

Balasaheb Chhagan
Kandekar,

Sudhakar Chhagan
Kandekar.

Sharad Chhagan
Kandekar,

Other Rights Lakhalgaon
V.K.S.So. (7/12 as of
88/2/3),

Shevtabai Bhika
Kandekar,

Namdev Bhika Kandekar,
Narayan Bhika Kandekar,
Kamalabai Raosaheb
Kandekar,

Sanjay Raosaheb
Kandekar,

Manisha Dattatray
Ghumre,

Vimal Yashwant

88

—_

1.0120

=3
(=]
—

Neem-1




[T &% 3(ii)]

GIESEEIRIE EE RS R IE)

17

S.N.

Land
Acquisition
Proposal

No

Name of Village

Sub Division

Land Owners Name
According to 7/12
Extracts

Survey
No./
Gatt
No.

Land Type

Total
Area
as per
7/12
(Ha.)

Acquisition
Area (Ha.)

Bore Well / Tubewell

Construction/
Structure

Trees

Remark

Gangurde,

Bijlabai Popatrao
Sangamnere,

Kamal Eknath Jadhav,
Lalita Dattu Gade,

Sagar Dattu Gade, (7/12
as of 88/2/2)

Nandu Jairam Kandekar,
Khemraj Jairam
Kandekar,

Daulat Jairam Kandekar,
Other Rights Bank of
Mabharashtra Branch
Lakhalgaon

89

0.66

0.05

Neem -1, Pipal
-2, Vilayati
Tamarind -1,

Daulat Jairam Kandekar,
Jairam Shriram Kandekar,
Other Rights Bank of
Maharashtra Branch
Lakhalgaon

90/2

1.67

0.04

Big Amla -1,
Subabhul -1,
Amla -1,

Raosaheb Shankar
Nirgude,

Kishore Lahanu Nirgude,
Pushpa Sharad Jadhav.
Anita Hiraman Varade,
Vikas Lahanu Nirgude,
Mandabai Lahanu
Nirgude,

Sunanda Tukaram
Warungse,

Other Rights 39 Aar for
the canal (93/1 as of 7/12
Total Area 1.24
H.R)Sonyabai Dattu
Nirgude,

Varsha Sandeep Kale,
Kiran Dattu Nirgude,
Kiran Dattu Nirgude,
Raghunath Shankar
Nirgude Other Rights
Corporation Back of
Ambad(93/2 as of 7/12
Total Area 1.24 H.R)

93

2.48

0.19

Pipeline-1

House

(load bearing)-1,
Cattle shed-1,
Cattle shed-1,
(concrete panel
wall) toilet-1, Cattle
shed-1

Big tamarind - 1,
Neem -2,
Subabhul - 2,
Karanj - 2,
Vilayati
tamarind - 2,
Acacia -2

Rambhau Pandit
Kandekar,

Shantabai Shantaram
Shelar,

Sumanbai Punja Dhikle,
Surekha Ramesh Jadhav,
Sindhubai Pandit
Kandekar,Other rights
Lakhalgaon v. K.S.S (
271/1 as per 7/12)
Krishna Ambadas Garud
Other rights Lakhalgaon
v. K.S.S (271/2 as per
7/12)

271

0.14

Pipeline-1

Small Mango-3
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S.N.

Land

Acquisition

Proposal
No

Name of Village

Sub Division

Land Owners Name
According to 7/12
Extracts

Survey
No./
Gatt
No.

Total
Area
as per
7/12
(Ha.)

Area (Ha.)

Land Type
Acquisition

Bore Well / Tubewell

Construction/
Structure

Trees

Remark

Uttam Vishnu Kandekar,
Suryabhan Vishnu
Kandekar,

Prakash Vishnu
Kandekar,

Kailas Sampat Kandekar,
Other rights Bank of
Mabharashtra Branch
Lakhalgaon, Area 0.03 R
Common Sampat Hari
Kandekar

and

Uttam Vishnu Kandekar,
Sampat Hari Kandekar
in common v. Tukaram
Sampat Kandekar and
Kailas Sampat Kandekar
and Sampat Hari
Kandekar himself kept
shares in the share.

272

_
g
W
o
o
o
W

Pipeline-1

Shevga-4,
Neem-6

Balasaheb Chhagan
Kandekar,

Sharad Chhagan
Kandekar.

Shivaji Chhagan
Kandekar,

Sudhakar Chhagan
Kandekar, Other rights
Bank of Maharashtra
Branch Lakhalgaon,
Lakhalgaon V.K.S.So.

273

0.26

Pipeline-1

Big Bor-3,
Gulmor-5,
Neem-1,
Peepal-1

Ananda Pandurang
Jadhav

Sundarabai Dattu Jadhav,
Sangita Balasaheb Dhikle,
Chhaya Ganesh Jodhale
A.P.K. Mother
Sundarabai,

Sandeep Dattu Jadhav,
Sunita Dattu Jadhav,
Anita Dattu Jadhav AP.
Mother Sundarabai,
Other rights: The well
and borewell in the said
group are common to
Dattatreya and Ananda
and an 8 feet road is
common to reach the well
and borewell, Lakhalgaon
V.K.S.S.

271

1 0.73 0.19

Bor-1, Pipeline-1

House-1, (Lad
Barag), Leaf
Shed-1, Leaf

Chaat Padvi-1,
Bathroom-1,

House-1, Onion
Chawl-1, Padvi-1,
Shed-1,
Bathroom-1

Big Custred
Apple-02, Big
Ramphal 02,
Big Mango-6,
Big Coconut 2,
Small Mango-
3, Neem 6

Prabhakar Narayan
Chikhle.

On behalf of the Hon'ble
Governor, Government of
Maharashtra, Official
Representative of the
Government of
Maharashtra, Public
Works Department,
Nashik

396

1 1.20 0.01

Pipeline-1

Acacia 02,
Mahogany 1,
Sesame 4, Apta-
1, Neem 1,
Gulmohar 1

Prabhakar Narayan
Chikhle.

395

1 1.21

0.03

Pipeline-1

Neem 01
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Raghunath Fakira Dhikle, 394 1 2.18 0.06 - Big Custred
Kusum Raghunath Apple-01,
Dhikle, Small
Karuna Anand Pagare, Mangoes 13,
Other Rights Pimpri Big Mangoes
Saiyyad V.K.S.So. S, Small
Shevga-4, Big
Amla-1, Big
Lime-01, Big
Mango-01, Big
Lime-01, Big
Grape-50,
Small Mango-
09,
Big Mango-01,
n Small Amla 1,
k= Karanj-4,
11 = Silver-2,
E‘ Amla-1,
Sesame-3,
Silver-06,
Apta-2,
Sesame-4,
Amla-1, Apta-
2, Jambhul-1
Shivaji Tukaram Dhikle 391 1 1.59 0.03 - Small mango -
Other Rights Pimpri 4, small amla -
Saiyyed V.K.S.S.0., 3,
G.No0.391/2 Right of way small guava -1,
to Murlidhar Tukaram karuj -06, silver
Dhikle, Inspector and -2, neem -2,
Special Recovery Officer 3 sandalwood -1
12 Nashik District Central £
Cooperative Bank Ltd. 8,
Nashik (7/12 as per [-o
391/1)
Muralidhar Tukaram
Dhikle, Other Rights
Pimpri Saiyyed
V.K.S.S.0., (7/12 as per
391/2)
Sagar Ashok Hingmire, 390 1 0.39 0.10 - - Small shevga -
Ashok Jagannath 4, neem -7
Hingmire,
13 Other rights: Shri Baban
Raghunath Dhikle has 1/4
share in the well and
Haribhau Raghunath
Dhikle has 3/4 share.
Yamunabai Khanderao 389 1 0.40 0.10 - Big mango -1,
Gade, vad -1
Indubai Pundalik Bankar, in
14 Alka Balasaheb Handge g
Nivrutti Dhondiram 385 1 4.11 0.19 - - Big bor -5
15 Nikam, neem -1,
Malati Changdev Wagh, acacia 7, sour
Shalini Uttam Gangurde, tamarind -1,
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Land
Acquisition
Proposal

No

Name of Village

Sub Division

Land Owners Name
According to 7/12
Extracts

Survey
No./
Gatt
No.

Total
Area
as per
7/12
(Ha.)

Area (Ha.)

Land Type
Acquisition

Bore Well / Tubewell

Construction/

Structure

Trees

Remark

17

18

Baby Prakash Nikam,
Manisha Mukesh Pawar,
Sonali Prakash Nikam,
Apeksha Prakash Nikam,
Aditya Prakash Nikam
A.P.K. I Baby Nikam

amla -1

Baraku Karbhari Dhikle,
Kailas Baraku Dhiklel,
Jija Balaji Dhikle,
Ravindra Balaji Dhikle,
Sangita Ravindra Dhikle,
Suman Kailas Dhikle,
Ramnath Bhagwant
Dhikle,

Kusum Ramnath Dhikle,
Pushpa Ambadas Dhikle,
Bhausaheb Karbhari
Ugle, Other Rights Bank
of Maharashtra Branch
Lakhalgaon, Bank of
India Branch Pimpri
Sayyad, IDBI Bank, and
Uttamrao Dhikle Rural
Non-Agricultural Co-
operative Credit Society.

384

1 7.83 0.18

Pipelain-2

Neem-2,
Grape-430,
Pome G.-110

Ramchandra Pandit
Kandekar, other rights 10
feet wide road common
road for use by Indumati
Balasaheb Kandekar,
Lakhalgaon V.K.S.S.,
Hon. Special Recovery
Officer Nashik G.M.Bank
Ltd. Nashik (As on 7/12
290/1 area total - 1.83
He.R) Ramchandra Pandit
Kandekar, other rights
G.N0.290/1 including
1088 Pai. Share of
Ramchandra Pandit
Kandekar, Lakhalgaon
V.K.S.S., Hon. Special
Recovery Officer Nashik
G.M.Bank Ltd. Nashik
(As on 7/12 290/2 area
total - 0.60 He.R)

290

1 243 0.09

Pipeline-1

Small custard
apple-2, big
mango-2,
small mango-
2, Moh-4,
Acacia-1

Mohan Namdev Ukhade,
Tanhubai Namdev
Ukhade,

Lilabai Uttam Gadakh,
Shaila Yadavrao Jadhav,
Other rights S.S.Kul
Bhagwanta Santu Dhikle,
Kashinath Laxman
Dhikle, Pimpri Saiyyad
V.K.S.So., Bank
Inspector and Special
Recovery Officer Nashik
District Central
Cooperative Bank Ltd.
Nashik

289

0.10

Bor-1

Big Custred
Apple -1,
Neem-2,
Bamboo-110,
Acacia-04
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Vishnu Shriram 285 1 1.42 0.13 House-1, front Small mangoes
Kandekar, Other Rights porch-1, side 5, large mangoes|
Pimpri Saiyyad porch-1, 10, large amla-1,
V.K.S.S.S. (As per 7/12 bathroom-1, onion | large guava-1,
285/1 Area Total - 0.71 shack-1 large lime-01,
He.R.), _ neem-2,
Jayaram Kisan Kandekar, 2 sandalwood-
Tukaram Kisan Kandekar, 53 18,mango-3
19 Namdev Kisan Kandekar, E‘
Sanjay Kisan Kandekar, -
Muktabai Manchchindra 5
Bodke, Other Rights /m
Pimpri Saiyyad
V.K.S.S.S. (As per 7/12
285/2 Area Total - 0.71
He.R)),
Vishnu Kisan Jadhav, 283 1 0.75 0.11 - - Large Grapes-
Other Rights Bank of 200, Large
Maharashtra Branch Citafal-3,
Lakhalgaon, Large
20 Mangoes-2,
Large
Tamarind-2,
Neem-4,
Sandalwood-4,
Karanj-1
Rambhau Revji 282 1 0.67 0.10 Patarache Small Grapes-
Kandekar, House-1, Padvi-1 | 230
Small Custred
Apple-2.
0 Small Mango-
2 17.
21 - Small Amla-1.
3 Small Jamun-1
=z Small
Almond-2.
Neem-2.
Silver-4,
Tuto-2
On behalf of the Hon'ble 280 1 1.46 0.12 - Pome G.-250.
Governor, Government of Large Citafal-4,
Maharashtra, on behalf of Large Ramphal-
the Construction S.
Department, Nashik, the Large Mangoes-
Official Representative of 11.
the Government of Silver-3.
Maharashtra, M/s. - Small Jamun-3.
Executive Engineer, 2 Bamboo-1.
Public Works 5 Amber-1.
22 Department, Nashik, E’ Vilayati Chich-
Sindhubai Sukdev = 1.
Kandekar, C‘g Sandalwood-2.
Bhausaheb Sukdev
Kandekar,
Pushpa Sukdev Kandekar
alias Pushpa Vishwanath
Jadhav
, Other rights Lakhalgaon
v.K.S.S
Popat Ganpat Chikhale, 372 1 0.72 00.43 - - Amla- 01 The total
Bhushan Ashok Chikhale, larea of this
23 On behalf of the Hon'ble group
Governor, Government of number is
Mabharashtra, On behalf of 0.43 haR,
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2 2 =
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2
the Construction out of
Department, Nashik, hich 0.33
Official Representative of ha R area
the Government of is found in
Maharashtra, M/s. the
Executive Engineer, previous
Public Works lacquisition|
Department, Nashik, lboundaries|
Tanaji Namdev Jadhav, 371 1 0.85 00.21 - - Karanj-5. The total
Shivaji Namdev Jadhav, Neem 1. larea of this
On behalf of the Hon'ble Vilayati group
Governor, Government of Chinch-1 number
Mabharashtra, on behalf of is 0.21 ha
the Construction R Peco
Department, Nashik, and 0.11
24 Official Representative of ha R area
the Government of is found in
Maharashtra, M/s. the
Executive Engineer, previous
Public Works lacquisition|
Department, Nashik, lboundaries|
Other Rights HDFC
Bank Branch Sinnar
Baburao Sitaram Jadhav, 374 1 1.36 0.38 Well- - Big grapes-5.
Gorakhnath Sitaram Karanj-1.
Jadhav, Bor-1. Vad-1.
Bahiru Sitaram Jadhav, Pipe
Sumanbai Sitaram Porje, line-1
Anusayabai Shivaji
Mojad, (374/1 as per 7/12
Total Area 0.68 H.R),
25 Bhagirathi Baban Jadhav,
Bhausaheb Baban Jadhav,
Sudam Baban Jadhav,
Sugandhabai Shantaram
Varade,
Indubai Tukaram More,
Ranjana Navnath
Salunke, (374/2 as per
7/12 Total Area 0.68 H.R)
Chhabu Bapu Barsode, 381 1 2.97 0.10 Well- - Small custard  |One of the
26 Baban Bapu Barsode, 2 Pipe apple-9. two wells
Rajubai Kisan Dambale, line 1 Large is visible
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Indubai Subhash Pawar, ramphal-3, within the
Sindhubai Kashinath Small previous
Kadale, mangoes 6. boundary.
Susilabai Uttam Mandve, Large
Vimal Ananda Barsode, mangoes-12
Deepak Ananda Barsode, Large shevga-
Sandeep Ananda Barsode, 13.
Sulochana Shivaji Dhule, Large coconut-1,
Large chinch-1.
Small
jackfruit-2
Chhabu Bapu Barsode, 382 1 0.43 0.03 - - -
Baban Bapu Barsode,
Rajubai Kisan Dambale,
Indubai Subhash Pawar,
Sindhubai Kashinath
27 Kadale,
Susilabai Uttam Mandve,
Vimal Ananda Barsode,
Deepak Ananda Barsode,
Sandeep Ananda Barsode,
Sulochana Shivaji Dhule,
42352 | 343
Total
(Ha.)) | (Ha)

[F. No. G197/Nashik Kumbh 2027/Lakhalgaon VIg/20E/Corrigendum]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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